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     NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 07.08.2025 (THURSDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 
 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 356/2025 
For Condone Delay 

IA No. 1068/2025 

For Stay 

IA No. 1069/2025 

 

The Recovery 

Officer/The Regional 
Provident Fund 

Commissioner, EPFO  

Vs  

Amier Hamsa Ali 

Abbas Rawther, The 

Liquidator of Floram 

Shoes India Pvt Ltd 

 

Mr. PK Panneer 
Selvam 

 

2.  Comp App (AT) (CH) 

(Ins) No. 358/2025 

For Exemption 

IA No. 1072/2025 

For Condone Delay 

IA No. 1073/2025 

For Stay 

IA No. 1074/2025 

 

The Recovery 

Officer/The Regional 

Provident Fund 

Commissioner, EPFO  

Vs  

Amier Hamsa Ali 

Abbas Rawther, The 

Liquidator of Floram 

Shoes India Pvt Ltd & 
Anr. 

 

Mr. PK Panneer 

Selvam 

 

3.  Comp App (AT) (CH) 

(Ins) No. 359/2025 

For Additional Docs 

IA No. 1075/2025 

For Exemption 

IA No. 1076/2025 

 

Mahalakshmi 

Enterprises  

Vs 

Nadhi Bio Products Pvt 

Ltd, Rep by its RP, 

Srinivasa Rao 

Ravinuthala 

 

Mr. VVSN Raju  

 

Defective Case 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

4.  Comp App (AT) (CH) 

(Ins) No. 357/2025 

For Exemption 

IA No. 1070 & 
1071/2025 

 

(With Defects) 

Savitri Telecom 

Services  

Vs 

Lookman Electroplast 
Industries Ltd 

Mr. Adarsh Rai  

 

 

 

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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For Orders 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

5.  TA (AT) No. 14/2022 

(Comp App (AT) No. 

376/2018) 

Chamundesware 

Studio & laboratory 

Private Limited & 4 Ors  

Vs  
Swarnalatha Rajaiah & 

Anr.  

WITH 

Mr. Jerin Asher Sojan Mr. SS Rajesh 

6.  IA No. 841/2024  

(For Additional docs.) 

in  

TA (AT) No. 68/2021 

(Comp App (AT) No. 

413/2018  

For Stay  

IA No. 2031/2018) 

 

K. Rajaiah Since Dead 

Rep by its LR’s  

Vs  

Chamundesware 

Studio & Laboratory 

Pvt Ltd & Ors 

Mr. SS Rajesh Mr. Jerin Asher Sojan 

7.  IA No. 932/2025  

(To implead)  

in  

Comp App (AT) (CH) 

No. 27/2025  

For Stay  

IA No. 438 & 502/2025  
For Urgent listing  

IA No. 440/2025  

For Exemption  

IA No. 441/2025  

For Additional Docs  

IA No. 439, 443 & 

501/2025  

For Direction  

IA No. 710/2025 

 

Deccan Advanced 

Sciences Pvt Ltd  

Vs  

Escientia Advanced 

Sciences Pvt. Ltd & 10 

Ors.  

 
 

 

 

 

 

 

 

WITH 

Mr. VV Sivakumar Mr. Edward James R2- 

R4  

Mr. Pranav 

Gopalakrishnan R5 

Mr.Ramasubramaniam 

Raja- R6 R7 R8  

Mr. VV Sivakumar  
R9- R11 

8.  Comp App (AT) (CH) 

No. 69/2025  

For Urgent listing  

IA No. 704/2025  

For Stay  

IA No. 705/2025  
For Additional Docs.  

IA No. 706/2025 

 

Dandu Chakradhar & 

2 Ors  

Vs  

Escientia Advanced 

Sciences Pvt Ltd & 8 

Ors. 

Mr.Rama 

Subramaniam Raja 

Mr. Edward James  

R2-R4 

 

 
For Direction 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

9.  Restoration App No. 

21/2025  

in  

Comp App (AT) (CH) 

(Ins) No. 902068/2025 
 

Eveready Industries 

India Ltd  

Vs  

Skyquad Electronics & 

Appliances Pvt Ltd 

Ms. Madhupreetha 

Elango 
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For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

10.  Comp App (AT) (CH) 

No. 112/2023  

For Interim Relief  

IA No. 1387/2023 

Gireesh Sanghi  

Vs  

SKK Zippers Pvt Ltd & 

10 Ors  
 

 

 

 

WITH 

Mr. Yogesh Jagia Mr. K Gowtham 

Kumar- R1  

Mr. Sriram 

Venkatavaradan R2 
Mr. Sharad Sanghi  

R3- R5  

Ms. Kopal Sharraf  

R6- R8  

Ms. Lakshana Viravalli 

- R9 

 

11.  Comp App (AT) (CH) 

No. 118/2023  

For Interim Relief  

IA No. 1453/202 

Gireesh Sanghi  

Vs  

Sanghi Poly Zips Pvt. 

Ltd. & 10 Ors  

 

 

 

 

WITH 

Mr. Yogesh Jagia Mr. K Gowtham 

Kumar- R1  

Mr. Sriram 

Venkatavaradan R2 

Mr. Sharad Sanghi  

R3- R5  

Ms. Kopal Sharraf  

R6- R8  

Ms. Lakshana Viravalli 
- R9 

12.  Comp App (AT) (CH) 

No. 119/2023  
For Interim relief  

IA No. 1454/2023 

Gireesh Sanghi  

Vs  
Sanghi Filaments Pvt 

Ltd & 10 Ors.  

 

 

 

 

WITH 

Mr. Yogesh Jagia Mr. K Gowtham 

Kumar- R1  
Mr. Sriram 

Venkatavaradan R2 

Mr. Sharad Sanghi  

R3- R5  

Ms. Kopal Sharraf  

R6- R8  

Ms. Lakshana Viravalli 

- R9 

13.  Comp App (AT) (CH) 

No. 02/2024  

For Interim Relief  

IA No. 50/2024 

Gireesh Sanghi  

Vs  

Fancy Zippers Pvt. Ltd. 

& 10 Ors.  

 

 

 

 
WITH 

Mr. Yogesh Jagia Mr. K Gowtham 

Kumar- R1  

Mr. Sriram 

Venkatavaradan R2 

Mr. Sharad Sanghi R3- 

R5  

Ms. Kopal Sharraf R6- 

R8  
Ms. Lakshana Viravalli 

- R9 

14.  Comp App (AT) (CH) 

No. 58/2024  

For Direction  

IA No. 865/2024 

Gireesh Sanghi  

Vs  

Balaji Zippers Pvt Ltd 

& 10 Ors.  

 

 

 

WITH 

Mr. Yogesh Jagia Mr. K Gowtham 

Kumar- R1  

Mr. Sriram 

Venkatavaradan R2 

Mr. Sharad Sanghi  

R3- R5  

Ms. Kopal Sharraf  

R6- R8  

Ms. Lakshana Viravalli 

- R9 

15.  Comp App (AT) (CH) 

No. 59/2024  

For Direction  

IA No. 868/2024 

Gireesh Sanghi  

Vs  

Maruthi Fasteners Pvt 

Ltd & 10 Ors  

 

 
 

 

WITH 

Mr. Yogesh Jagia Mr. K Gowtham 

Kumar- R1  

Mr. Sriram 

Venkatavaradan R2 

Mr. Sharad Sanghi  

R3- R5  
Ms. Kopal Sharraf  

R6- R8  

Ms. Lakshana Viravalli 

- R9 
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16.  Comp App (AT) (CH) 

No. 02/2025  

For Direction  

IA No. 25/2025 

Gireesh Sanghi  

Vs  

Alpha Zippers Pvt. Ltd. 

& 10 Ors.  

 

 

WITH 

Mr. Yogesh Jagia Mr. K Gowtham 

Kumar- R1  

Mr. Sriram 

Venkatavaradan R2 

Mr. Sharad Sanghi  

R3-R5  

Ms. Kopal Sharraf  
R6- R8 

17.  Comp App (AT) (CH) 

No. 03/2025  
For Direction  

IA No. 30/2025 

Gireesh Sanghi  

Vs  
Sanghi Threads Pvt Ltd 

& 10 Ors.  

 

 

WITH 

Mr. Yogesh Jagia Mr. K Gowtham 

Kumar- R1  
Mr. Sriram 

Venkatavaradan R2 

Mr. Sharad SanghiR3-

R5  

Ms. Kopal Sharraf R6- 

R8 

18.  Comp App (AT) (CH) 

No. 04/2025  

Interim Relief  

IA No. 34/2025  

For Exemption  

IA No. 37/2025 

Gireesh Sanghi  

Vs  

Sanghi Synthetics Pvt 

Ltd & 10 Ors.  

 

 

WITH 

Mr. Yogesh Jagia Mr. K Gowtham 

Kumar- R1  

Mr. Sriram 

Venkatavaradan R2 

Mr. Sharad Sanghi  

R3-R5  

Ms. Kopal Sharraf  

R6- R8 

 

19.  Comp App (AT) (CH) 

No. 05/2025  

For Interim Relief  
IA No. 39/2025  

For Exemption  

IA No. 42/2025 

Gireesh Sanghi  

Vs  

SZF Pvt Ltd & 10 Ors. 

Mr. Yogesh Jagia Mr. K Gowtham 

Kumar- R1  

Mr. Sriram 
Venkatavaradan R2 

Mr. Sharad Sanghi 

R3-R5  

Ms. Kopal Sharraf  

R6- R8 

 

20.  Comp App (AT) (CH) 

(Ins) No. 73/2024  

For Stay  

IA No. 211/2024 

For Exemption  

IA No. 209 & 210/2024 

Octopus Productions 

Pvt Ltd  

Vs  

Enforcement 

Directorate Through 

Joint Director, 

Hyderabad Zonal Office 

& 5 Ors.  

WITH 

Mr. Pawan Jhabakh Mr. Mayur Mundra R2  

Mr. RS Dhuriyan- R6 

21.  Comp App (AT) (CH) 

(Ins) No. 74/2024  

For Stay  

IA No. 212/2024  
For Exemption  

IA No. 213 & 214/2024  

For Direction  

IA No. 489 & 964/2025 

To Vacate Stay 

IA No. 953/2025 

SREI Multiple Assets 

Investment Trust 

Vision India Fund, SRA 

of Deccan Chronicles 
Holdings Ltd.  

Vs  

Enforcement 

Directorate, Through 

Joint Director, 

Hyderabad Zonal Office 

& 7 Ors.  

WITH 

Mr. A Ram Kumar Mr. Mayur Mundra R2  

Mr. RS Dhuriyan- R5 

Mr, Gaurav Chatterjee 

R7  
Mr. Shabbeer Ahmed 

R8 

22.  Comp App (AT) (CH) 

(Ins) No. 165/2024  

For Direction  

IA No. 437/2024 

SREI Multiple Assets 

Investments Trust 

Vision India Fund  

Vs  

Mamta Binani, 

Erstwhile RP of 

Corporate Debtor, 

Deccan Chronicle 
Holdings Ltd. & 4 Ors 

 

Mr. A Ram Kumar Mr. Mayur Mundra R1  

Mr. RS Dhuriyan- R4 
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23.  Comp App (AT) (CH) 

(Ins) No. 332/2024 

Anil Kumar Ojha, 

Promoter and 

Managing Director 

(Suspended), SLO 

Industries Ltd.  

Vs  

Revathi S 
Raghunathan, 

Liquidator of SLO 

Industries Ltd 

Mr. Anil Kumar Ojha 

Party-in-person 

Mr. K Pawan Jhabakh 

24.  Comp App (AT) (CH) 

(Ins) No. 477/2024  

For Stay  

IA No. 1315/2024 

Bank of India  

Vs  

Immaneni Eswara Rao 

Liquidator of Nithin 

Proteins Pvt. Ltd.  

WITH 

Mr.S Sathiyanarayanan   

25.  Comp App (AT) (CH) 

(Ins) No. 32/2025  

For Stay  

IA No. 120/2025 

Bank of India  

Vs  

Immaneni Eswara Rao, 

Liquidator of Nithin 

Grains and Mills Pvt. 

Ltd.  

WITH 

Mr.S Sathiyanarayanan   

26.  Comp App (AT) (CH) 

(Ins) No. 33/2025  

For Stay  

IA No. 122/2025 

Bank of India  

Vs  

Immaneni Eswara Rao, 

Liquidator of Nithin 

Nutritions Pvt. Ltd. 

Mr.S Sathiyanarayanan   

27.  Comp App (AT) (CH) 

(Ins) No. 49/2025  

For Exemption  
IA No. 184/2025  

For Stay  

IA No. 185/2025 

The Principal 

Commissioner of GST 

& Central Excise, 
CGST Chennai North  

Vs  

A Arumugam (RP) 

Liquidator of RL 

Logistics Pvt Ltd & Anr. 

Mr. P Rajkumar 

Jhabakh 

Mr. G Kalyan Jhabakh 

R2 

28.  Comp App (AT) (CH) 

(Ins) No. 161/2025  

 

Mata Energy Ltd. 

Consortium of Varma 

Steels Pvt Ltd & AVP 

Varma, SRA  

Vs  

CA B Nagabhushan 

RP/Chairman of 

Monitoring Committee 

of Mata Energy Ltd & 2 

Ors  

WITH 

Ms. Mummaneni Vazra 

Laxmi 

 

29.  Comp App (AT) (CH) 

(Ins) No. 301/2025  
For Stay  

IA No. 880/2025  

 

Mata Energy Ltd 

Consortium of Varma 
Steels Pvt Ltd & AVP 

Varma, SRA in matter 

of Mata Energy Ltd.  

Vs  

CA Nagabhushan, 

RP/Chairman of 

Monitoring Committee 

in matter of Mata 

Energy Ltd & 3 Ors. 

WITH 

Ms. Mummaneni Vazra 

Laxmi 

 

30.  Comp App (AT) (CH) 

(Ins) No. 69/2025  

To dispense with  

IA No. 221/2025  

For Stay  

IA No. 222/2025  
For Additional docs.  

IA No. 223/2025 

 

Consortium of Varma 

Steels Pvt Ltd & AVP 

Varma, SRA  

Vs  

B Naga Bhushan RP of 

Sri Mata Infratech Ltd 
& 2 Ors 

Ms. MV Lakshmi Mr. P Ramesh Babu R1 

Mr. Pranava Charan 

R3 
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31.  Comp App (AT) (CH) 

(Ins) No. 283/2025 

Satya Devi Alamuri 

Liqudator of GB 

Engineering 

Enterprises Pvt Ltd  

Vs  

The Assistant 

Provident Fund 
Commissioner & 

Recovery Officer, 

Employees’ Provident 

Fund Organization &  

7 Ors 

Mr. S Satish  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 
32.  Comp App (AT) (CH) 

No. 11/2021 

Anjana Sanghi & 2 Ors 

Vs  

3A Capital Services Ltd 

& 11 Ors.  

WITH 

Mr. Y Suryanarayana Mr. Akash Singh - R1 

Mr. Anirudh Wadhwa 

– R12 

33.  TA (AT) No. 294/2021 

(Comp App (AT) No. 

07/2021  

For Exemption  

IA No. 78 & 79/2021) 
 

Samruddhi Investors 

Services Pvt. Ltd.  

Vs  

3A Capital Services Ltd.  

WITH 

Mr. Anirudh Wadhwa Mr. Akash Singh- R1 

Mr. Y Suryanarayana 

R2- R5 

34.  TA (AT) No. 123/2021 
(Comp App (AT) No. 

224/2020  

For Interim Relief 

IA No. 2818/2020) 

3A Capital Services 
Limited  

Vs  

Sanghi Spinners India 

Limited & 11 Ors.  

WITH 

 

Mr. Akash Singh Mr. Y Suryanarayana 
R1- R4 

35.  TA (AT) No.124/2021 

(Comp App (AT) No. 

225/2020  

For Interim Relief  

IA No. 2820/2020 

3A Capital Services 

Limited  

Vs  

Sanghi Spinners India 

Limited & 10 Ors. 

 

Mr. Akash Singh Mr. Y Suryanarayana 

R1- R4 

36.  Comp App (AT) (CH) 

No. 47/2021  

For Stay  

IA No. 552/2021 

 

Glowell Educare Pvt Ltd  

Vs 

Joseph Mathew 

Mr. Anil D Nair Mr. Shawn Jeff 

Christopher 

37.  Comp App (AT) (CH) 

(Ins) No. 195/2021  

For Stay  

IA No. 394/2021 

Upender Kumar 

Agarwal, Suspended 

Director  

Vs  
State Bank of India & 

Anr. 

Mr. S Rajagopal Mr. Vipin Warrier – R1  

Mr. Amir Bavani-R2 

38.  Comp App (AT) (CH) 

(Ins) No. 209/2021  

For Stay  

IA No. 419/2021 

V Ganapathi Reddy & 

Anr.  

Vs  

Bhrugesh Ramachandra 

Amin, RP, Panyam 

Cements and Minerals 

Industries Limited & 3 

Ors 

WITH 

Mr. P Ulaganathan  Mr. Pranava Charan 

R1  

Mr. R Sivaraman-R2  

Mr. Gautham Venkata 

Narayanan- R4 
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39.  Comp App (AT) (CH) 

(Ins) No. 210/2021  

For Stay  

IA No. 420/2021 

Sree Balaji Transport & 

17 Ors.  

Vs  

Bhrugesh Ramachandra 

Amin, RP, Panyam 

Cements and Minerals 

Industries Limited & 3 
Ors  

WITH 

Mr. P Ulaganathan  Mr. Pranava Charan 

R1  

Mr. R Sivaraman-R2 

Mr. Gautham Venkata 

Narayanan- R4 

40.  Comp App (AT) (CH) 
(Ins) No. 252/2021  

For Exemption  

IA No. 534/2021  

For Stay  

IA No. 535/2021 

The Assistant 
Commissioner of Central 

Tax, Kurnool CGST 

Division  

Vs  

Bhrugesh 

Rameshchandra Amin, 

RP & 3 Ors 

 

Mr. P Raj Kumar 
Jhabakh 

Mr. Pranava Charan 
R1  

Mr. R. Sivaraman R2 

& R3  

Mr. Gautham Venkata 

Narayanan- R4 

41.  Comp App (AT) (CH) 

(Ins) No. 34/2022  

For Stay  

IA No. 66/2022 

 

Merin Jose  

Vs  

State Bank of India 

Mr. B Ramana Kumar Mr. Vinod PV 

42.  Comp App (AT) (CH) 

(Ins) No. 155/2022  

For Stay  

IA No. 361/2022  

For Interim Injunction 
IA No. 362/2022 

UCO Bank  

Vs  

G Ramachandran, 

Liquidator of Sai 

Regency Power 
Corporation Pvt Ltd  

WITH 

Mr. Surya Teja Nalla Mr. Vinod Kumar 

43.  Comp App (AT) (CH) 
(Ins) No. 49/2024  

For Stay  

IA No. 146/2024  

For Urgent Hearing  

IA No. 1321/2024 

UCO Bank  
Vs  

Omniedge Futures Pvt 

Ltd & Anr 

Mr. Surya Teja Nalla Ms. Janani Shankar 
R1  

Mr. Vinod Kumar R2 

44.  Comp App (AT) (CH) 

(Ins) No. 71/2023  

For Urgent Hearing  

IA No. 255/2023  

For Stay  

IA No. 256/2023 

EM Najeeb Ellias 

Mohammed, Personal 

Guarantor of Green 

Gateway Leisure Ltd.  

Vs  

Union Bank of India & 

Anr  

WITH 

 

Dr. KS Ravichandran, 

PCS 

Mr. Varun Srinivasan 

R1 

45.  Comp App (AT) (CH) 

(Ins) No. 175/2024  

For Stay  

IA No. 474/2024 

EM Najeeb Ellias 

Mohammed, Personal 

Guarantor of Green 

Gateway Leisure Ltd.  
Vs  

Union Bank of India & 

Anr 

 

Mr. Mayan H Jain Mr. Varun Srinivasan 

R1  

Mr. PV Vinod- R2 

46.  Comp App (AT) (CH) 

(Ins) No. 372/2023  

For Stay  

IA No. 1136/2023  

For Exemption  

IA No. 1137/2023 

T. Johnson, Shareholder 

and Suspended Director 

of the Corporate Debtor, 

Jeffson Universal 

Logistics Pvt. Ltd.  

Vs  

Anil Kumar Khicha, IRP 

of Jeffson Universal 

Logistics Pvt. Ltd. & Anr 

 

Mr. Pawan Jhabakh Mr. NP Vijaykumar- 

R2 
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02.00 PM 
 

Note: After the matters listed at 02.00 pm, the regular Cause list will continue. 
 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 
47.  Comp App (AT) (CH) 

(Ins) No. 183/2024  

For Stay  

IA No. 497/2024 

Government of Kerala 

Rep by the Principal 

Secretary, Industries (D) 

Dept.  

Vs  

Anish Agarwal, RP & 2 

Ors 

WITH 

Mr. CE Unnikrishnan Mr. Siddhanth Makkar 

R1  

Mr. ML Ganesh R2 

Ms. Puja Patwari R3 

48.  TA (AT) No. 03/2024 

(Comp App (AT) (Ins) 

No. 1342/2024  

For Stay  

IA No. 4853/2024  

For Exemption  

IA No. 4854 & 
4855/2024) 

Steel Authority of India 

Ltd.  

Vs  

Anish Agarwal, RP of 

SAIL-SCL-Kerala Ltd. & 

2 Ors.  

WITH 

Mr. Anand Varma Mr. Shaunak Mitra R1  

Ms. Puja Patwari R2 

49.  Comp App (AT) (CH) 
(Ins) No. 245/2024 

K Shaji & 23 Ors.  
Vs  

Anish Agarwal, RP SAIL-

SCL Kerala Ltd. 

(Corporate Debtor) & 2 

Ors  

WITH 

Mr. Jinan KR Mr. Shaunak Mitra R1  
Ms. Puja Patwari R3 

50.  Comp App (AT) (CH) 

(Ins) No. 184/2024  

For Exemption  

IA No. 498/2024  

For Stay  

IA No. 499/2024 

C Maheendranath 

Suspended Managing 

Director, SAIL-SCL, 

Kerala Ltd.  

Vs  

Anish Agarwal, RP of 

SAIL-SCL, Kerala Ltd. & 

2 Ors.  

WITH 

Mr. Sharad Joseph 

Kodianthara 

Mr. Siddhanth Makkar 

R1  

Mr. ML Ganesh R2 

Ms. Puja Patwari R3 

51.  Comp App (AT) (CH) 

(Ins) No. 190/2024  

For Stay  

IA No. 511/2024 

SAIL-SCL Kerala 

Limited, rep by C 

Maheendranath 

Suspended Managing 
Director  

Vs  

Canara Bank & Anr. 

Mr. EK Kumaresan Mr. ML Ganesh R1 
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 INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video 

should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for 

hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic 

MUTED.  

4. Detailed instructions for joining video conferencing are made available at:  

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
 

                                                   By order of Hon’ble Member (Judicial) 

                                                    Chennai Bench 

Copy to:  

1. Notice Board 

2. Website: www.nclat.nic.in 
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